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Special Police Establishment, Puri

Branch

1770 / Shri Ramachandra Ulaka.

"\ Shri Dhuleshwar Meena:

Will the Minister of Home Affairs
be pleased to state:

(u) The number of inquiries insti-
tuteq against the State and Central
Government officials in Orissa during
1964-65 so far by the Special Police
Establishment, Puri Branch; and

(b) the number of cases in which
inquiries have been completed and
punishment awarded during the same
period?

The Minister of State in the Minls-
try of Home Affairs (Shri Hathi):
(a) and (b). A statement is laid on
the Table of the House. [Placed in
Tibrary, sec No. LT-4110/65].

Grants to Orissa for Primary and

Secondary Education
Shri Ramachandra Ulaka:

1771, { Shri Dhuleshwnr Meena:

( Sh71 Rama Chandra Mallick

Will the Minister of Eduncation be
pleased to stafe:

(a) the amount of grants and loans
actually advanceq to Orissa Govern-
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ment for Secondary Education during
1964-85; and

(b) the amount proposed to be
given to the State for the purpose
during 1965-66?

The Minister of Education (Shri
M. C. Chagla): (a) A sum of Rs. 349
lakhs was allotted to Orissa for 1964-
65 for the Centrally Sponsored
Scheme of Improvement of Secon-
dary Education but no loan for this
purpose has been given.

(b) Allocation for 1865-66 has not
been made.

Declaration of Scheduled areas im
Tripura

1772. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any representation
nas been received py Government on
the demand for declaring Scheduled
Areas for Tribals in Tripura as pres-
cribeq by the Dhebar Commission;
and

(b) if so, the reaction of Govern-
ment thereto?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) and (b). Government
have received some representations
for declaring certain areas as Sche-
duled Areas in Tripura. The recom-
mendations of the Scheduled Areas
and Scheduleq Tribes Commission in
this regard are contained in para
497 of Chapter 49 and Summary of
recommendations Nos. 9 and 10 of
Chapter 8 of their Repori. are laid
on the table of the House. [Placed
in library, see No. LT-4111/656]. The
‘alternative approach’ suggested by
the Dhebar Commission viz. that the
tribal areas should be grouped under
Triba] Development Blocks, has been
accepted by the Government of
India. The question of scheduling
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any areas in Tripura does not, there-
fore, arise.

Development of Hindl in Orissa

1773. Shri Rama Chandra Mallick:
Will the Minister of Education be
pleased to state:

(a) the names of voluntarvy organi-
sations in the State of Qrissa which
were given grants for - development
of Hindi in the State during 1964-65;

(b) the amount sanctioned to each
of them during the same period;

(c) whether the sanctioned amount
was fully utilised or the amount
spent so far; and

(d) the details of the amounts
sanctioned or proposed to be sanc-
tioned during 1965-66?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) The Utka] Prantiya
Rashtrabhasha Prachar Sabha, Cut-
tack.

(b) Rs. 5,580-00.

(c) The required information is not
yct available, as under the terms of
the grant, the Sabha is required to
submit the audited accounts and
utilisation certificate by 20-5-1965.

(d) Applications from Voluntary
Hindi Organisations for payment of
grants for the year 1965-66 are
awaited from the Government of
Orissa.
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